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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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COPYRIGHT PUBLICATION  
   

 

SL NO REGISTERED DESIGN NUMBERS RENEWED ON 
1. 208012 05.05.2020 

2. 310310 05.05.2020 

3. 298557 05.05.2020 

4. 226179 05.05.2020 

5. 224515 05.05.2020 

6. 224514 05.05.2020 

7. 224513 05.05.2020 

8. 310230 08.05.2020 

9. 302970 08.05.2020 

10. 227970 08.05.2020 

11. 226766 08.05.2020 

12. 228979 08.05.2020 

13. 228980 08.05.2020 

14. 228981 08.05.2020 

15. 225741 08.05.2020 

16 225739 08.05.2020 

17. 225740 08.05.2020 

18. 310312 12.05.2020 

19. 298105 12.05.2020 

20. 225828 12.05.2020 

21. 227242 12.05.2020 

22. 227969 08.05.2020 

23. 288293 12.05.2020 

24. 218667 16.06.2020 

25. 213182 16.06.2020 

26. 214607 16.06.2020 

27. 219682 16.06.2020 
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CANCELLATION PROCEEDINGS  

Under Section 19 of The Designs Act, 2000 & 

under Rule 29(1) of Designs Rules, 2001 (As Amended) 

 

ñDamodardas Khubchand Mulani HUF; Proprietor Syga Home Furnishings having office at A-503, Samudra 

Complex, Nr. Girish Coldrinks, C.G.Road, Ahmedabad, Gujarat-380009 (India), has filed a petition (Petition 

No. Can/002/2021) on 11/01/2021 for cancellation of registration of registered Design No. 324857-002 dated 

19/12/2019 under class 24-01 titled as óMANUAL BREAST PUMP MBPô in the name of SHIVALI NAGPAL 

TRADING AS H.D.ENTERPRISES, GROUND FLOOR, 401 BAGH KADE KHAN, OPP. COMMUNITY 

CENTRE, PADAM NAGAR, DELHI-110007.ò 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 328297-001  

 

CLASS 08-05 

CARBORUNDUM UNIVERSAL LIMITED, "PARRY HOUSE", 43, 

MOORE STREET, CHENNAI ï 600 001, STATE OF TAMIL NADU, 

INDIA  

DATE OF REGISTRATION  17/03/2020 

TITLE  GRINDING WHEEL 

PRIORITY NA  

DESIGN NUMBER 328372-001  

 

CLASS 14-01 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN 

VIEW, CALIFORNIA 94043, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  18/03/2020 

TITLE  SPEAKER DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/706, 544  20/09/2019 U.S.A. 
 

DESIGN NUMBER 308115  

 

CLASS 14-99 

MR. SHAILESH RAMCHANDRA DHERE, 1003, KARAN TEJ 

ARTISTA, PUNE-MUMBAI BYPASS, OPPOSITE RMD SINHGAD 

INSTITUTE WARJE,  PUNE - 411058 

DATE OF REGISTRATION  27/07/2018 

TITLE  STAND FOR MOBILE TELEPHONES 

PRIORITY NA  
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DESIGN NUMBER 308311  

 

CLASS 13-99 

BEIJING HANERGY SOLAR POWER INVESTMENT CO., LTD., 

NO.5, FENGXIANG EAST STREET, YANGSONG TOWN, HUAIROU 

DISTRICT, BE IJING, P.R.CHINA 101499. 

DATE OF REGISTRATION  31/07/2018 

TITLE  SOLAR UMBRELLA 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201830161253.6  18/04/2018 CHINA 
 

DESIGN NUMBER 308434  

 

CLASS 11-01 

BULGARI S.P.A., 11, LUNGOTEVERE MARZIO, 00186 ROME, 

ITA LY  

DATE OF REGISTRATION  03/08/2018 

TITLE  JEWELRY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6361801  13/02/2018 WIPO 
 

DESIGN NUMBER 328447-001  

 

CLASS 15-02 

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED, 

EQUINOX BUSINESS PARK, TOWER 3, 1ST FLOOR, EAST WING, 

LBS MARG, KURLA (WEST), MUMBAI 400 070, MAHARASHTRA 

INDIA.  

DATE OF REGISTRATION  20/03/2020 

TITLE  PUMP 

PRIORITY NA  
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DESIGN NUMBER 328458-001  

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, 

PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR ï 

3, ROHINI, DELHI 110085 

DATE OF REGISTRATION  20/03/2020 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 328470-001  

 

CLASS 26-03 

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044, 

UNITED STATES OF AMERICA  

DATE OF REGISTRATI ON 20/03/2020 

TITLE  LIGHT FIXTURE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/706,621  21/09/2019 U.S.A. 
 

DESIGN NUMBER 317458-001  

 

CLASS 09-01 

FUTURE CONSUMER LIMITED, KNOWLEDGE HOUSE, SHYAM 

NAGAR, OFF. JOGESHWARI VIKHROLI LINK ROAD, 

JOGESHWARI (E), MUMBAI 400060 

DATE OF REGISTRATION  03/05/2019 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 317617-001  

 

CLASS 06-09 

TODD NIELSEN, 95 VIA MIRABELLA NEWBURY PARK, 

CALIFORNIA 91320 USA 

DATE OF REGISTRATION  10/05/2019 

TITLE  PILLOW 

PRIORITY  NA 

DESIGN NUMBER 327843-006  

 

CLASS 14-03 

MURATA MANUFACTURING CO., LTD., 10 -1, HIGASHIKOTARI 1 -

CHOME, NAGAOKAKYO -SHI, KYOTO 617-8555, JAPAN 

DATE OF REGISTRATION  04/03/2020 

TITLE  RFID TAG 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2019-020006  06/09/2019 JAPAN 
 

DESIGN NUMBER 327855-001  

 

CLASS 02-04 

DIVJOT KAUR GREWAL, P -104, 3RD FLOOR, CHITRANJAN 

PARK, NEW DELHI -110019 

DATE OF REGISTRATION  05/03/2020 

TITLE  SHOE 

PRIORITY NA  
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DESIGN NUMBER 328050-001  

 

CLASS 23-99 

1.DR. TTM. K ANNAN, ASSOCIATE PROFESSOR, DEPARTMENT 

OF MECHANICAL ENGINEERING, PRIST UNIVERSITY, VALLAM, 

THANJAVUR - 613403, INDIA 2. MR. KUNDAN KUMAR JHA, 

RESEARCH SCHOLAR, DEPARTMENT OF MECHANICAL 

ENGINEERING, PRIST UNIVERSITY, VALLAM, THANJAVUR - 

613403, INDIA 3. MR. J. GANESH, SENIOR TECHNICAL 

ASSISTANT, DEPARTMENT OF MECHANICAL ENGINEERING, 

PRIST UNIVERSITY, VALLAM, THANJAVUR - 613403, INDIA 

DATE OF REGISTRATION  10/03/2020 

TITLE  PYROLYSIS CONDENSER 

PRIORITY NA  

DESIGN NUMBER 328188-001  

 

CLASS 25-01 

FCW TILES PVT LTD., NO. 8/1116, POONAMALEE HIGH ROAD, 

KOYAMBEDU, CHENNAI - 600 107, INDIA 

DATE OF REGISTRATION  13/03/2020 

TITLE  TILE USED FOR CONSTRUCTION 

PRIORITY NA  

DESIGN NUMBER 311918  

 

CLASS 24-02 

ETHICON LLC, #475 STREET C, SUITE 401 LOS FRAILES 

INDUSTRIAL PARK GUAYNABO, PUERTO RICO, 00969  

DATE OF REGISTRATION  13/11/2018 

TITLE  SURGICAL STAPLER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/647,871  16/05/2018 U.S.A. 
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DESIGN NUMBER 329499-001  

 

CLASS 10-05 

ELECTROLAB INDIA PRIVATE LIMITED, 401, TIRUPATI UDYOG, 

I. B. PATEL ROAD, GOREGAON EAST, MUMBAI 400063, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  22/05/2020 

TITLE  
AUTOMATIC TABLET 

DISINTEGRATION TESTER 

PRIORITY NA  

DESIGN NUMBER 328781-001  

 

CLASS 06-03 

NILKAMAL LIMITED, PLOT NO. 77/78, STREET NO. 14, M.I.D.C., 

ANDHERI (EAST), MUMBAI ï 400 093. 

DATE OF REGISTRATION  07/04/2020 

TITLE  BEDSIDE TABLE 

PRIORITY NA  

DESIGN NUMBER 328792-001  

 

CLASS 26-06 

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS 

NISSAN MOTOR CO., LTD.), 2, TAKARA -CHO, KANAGAWA -KU, 

YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN 

DATE OF REGISTRATION  08/04/2020 

TITLE  HEADLIGHT FOR CAR 

PRIORITY NA  



The Patent Office Journal No. 14/2021 Dated  02/04/2021                                    18009 

 

 

DESIGN NUMBER 328845-001  

 

CLASS 04-02 

COLGATE -PALMOLIVE COMPANY, 300 PARK AVENUE, NEW 

YORK 10022, USA 

DATE OF REGISTRATION  10/04/2020 

TITLE  ORAL CARE IMPLEMENT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/712,876  12/11/2019 U.S.A. 
 

DESIGN NUMBER 328872-001  

 

CLASS 12-16 

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS 

NISSAN MOTOR CO., LT D.), 2, TAKARA -CHO, KANAGAWA -KU, 

YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN 

DATE OF REGISTRATION  14/04/2020 

TITLE  INSTRUMENT PANEL FOR CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2019-023121  16/10/2019 JAPAN 
 

DESIGN NUMBER 328885-001  

 

CLASS 28-03 

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 52,5656 AG 

EINDHOVEN, THE NETHERLANDS.  

DATE OF REGISTRATION  15/04/2020 

TITLE  DUAL ACTION FLOSSING NOZZLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007022587-0009  16/10/2019 EUIPO 
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DESIGN NUMBER 309117  

 

CLASS 23-04 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01, 

FLOOR 9, RAINBOW CITY SHOPPING MALL II OF CHINA 

RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN 

DISTRICT, BEIJING 100085, CHINA  

DATE OF REGISTRATION  24/08/2018 

TITLE  FAN 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201830072524.0  24/02/2018 CHINA 
 

DESIGN NUMBER 319925-001  

 

CLASS 09-01 

VIVEK POLYPLAST INDIA PVT. LTD, 404, A -WING, CITI POINT, 

J.B. NAGAR, ANDHERI KURLA ROAD, ANDHERI (E), MUMBAI -

400059 

DATE OF REGISTRATION  24/07/2019 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 329209-001  

 

CLASS 24-04 

GLENMARK PHARMACEUTICALS EUROPE LIMITED, BUILDING 

2, CROXLEY PARK, WATFORD WD18 8YA UNITED KINGDOM  

DATE OF REGISTRATION  06/05/2020 

TITLE  THE ACTUATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007193776-0005  06/11/2019 EUIPO 
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DESIGN NUMBER 329318-006  

 

CLASS 27-02 

MR. SIDHARTH POPLI, A -249 FF DEFENCE COLONY, NEW DELHI 

110024, INDIA 

DATE OF REGISTRATION  14/05/2020 

TITLE  SHISHA APPARATUS 

PRIORITY NA  

DESIGN NUMBER 329842-001  

 

CLASS 21-02 

MOHD. JAKIR SAIFI, 41/1 GALI NO. -3, BARKAT WALI GALI, 

TARAPURI, MEERUT, U.P ï 250002, INDIA 

DATE OF REGISTRATION  06/06/2020 

TITLE  
MULTI -FUNCTIONAL HOME GYM 

EQUIPMENT 

PRIORITY NA  

DESIGN NUMBER 329891-001  

 

CLASS 02-02 

MOHIT KALUBHAI SALIYA, 40, VADIYA NAGAR SOC, NEAR 

GUJARAT GAS CIRCLE, ADAJAN, SURAT -395009, GUJARAT. 

DATE OF REGISTRATION  09/06/2020 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 322208-001  

 

CLASS 06-08 

MAINETTI (UK) LIMITE D, ANNFIELD ESTATE, OXNAM ROAD, 

JEDBURGH, ROXBURGHSHIRE, SCOTLAND, TD8   6NN, UNITED 

KINGDOM.  

DATE OF REGISTRATION  01/10/2019 

TITLE  GARMENT HANGER 

PRIORITY NA  

DESIGN NUMBER 330133-001  

 

CLASS 03-01 

SPIGEN KOREA CO., LTD., 446, BONGEUNSA-RO, GANGNAM -GU, 

SEOUL 06153, REPUBLIC OF KOREA 

DATE OF REGISTRATION  17/06/2020 

TITLE  
CASE FOR ELECTRONIC 

COMMUNICATIONS DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007427166-0001  18/12/2019 EUIPO 
 

DESIGN NUMBER 320114-001  

 

CLASS 13-03 

HONEYWELL  INTERNATIONAL INC., INTELLECTUAL 

PROPERTY ï PATENT SERVICES, 115 TABOR ROAD, M/S 4D3, 

P.O. BOX 377, MORRIS PLAINS, NEW JERSEY 07950, UNITED 

STATES OF AMERICA  

DATE OF REGISTRATION  29/07/2019 

TITLE  
ROTABLE HOLDER FOR ELECTRICAL 

DISCONNECT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/678922  31/01/2019 U.S.A. 
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DESIGN NUMBER 328994-001  

 

CLASS 12-11 

HONDA MOTOR CO., LTD., 1 -1, MINAMI -AOYAMA 2 -CHOME, 

MINATO -KU, TOKYO, 107-8556 JAPAN 

DATE OF REGISTRATION  23/04/2020 

TITLE  MOTORCYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2019-023742  25/10/2019 JAPAN 
 

DESIGN NUMBER 329003-001  

 

CLASS 11-01 

BONOLI S.R.L., CORSO GARIBALDI, 94 47121 FORLI'' - ITALY.  

DATE OF REGISTRATION  23/04/2020 

TITLE  BRACELET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007183199  04/11/2019 EUIPO 
 

DESIGN NUMBER 329031-001  

 

CLASS 28-03 

BOMTECH ELECTRONICS CO., LTD., 322, GONGHANG -DAERO, 

GANGSEO-GU, SEOUL, KOREA. 

DATE OF REGISTRATION  24/04/2020 

TITLE  
A CONTROLLER FOR A TATTOOING 

APPARATUS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2019-0051220  29/10/2019 REPUBLIC OF KOREA 
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DESIGN NUMBER 329033-001  

 

CLASS 24-01 

DR. ASHISH BALDI, DEPARTMENT OF PHARMACEUTICAL 

SCIENCES & TECHNOLOGY, MAHARAJA RANJIT SINGH 

PUNJAB TECHNICAL UNIVERSITY, DABWALI ROAD, BAT HINDA 

PUNJAB INDIA PIN CODE 151001 

DATE OF REGISTRATION  25/04/2020 

TITLE  DISINFECTION DEVICE 

PRIORITY NA  

DESIGN NUMBER 329050-001  

 

CLASS 26-06 

GREAT WALL MOTOR COMPANY LIMITED, 2266 CHAOYANG 

SOUTH STREET, BAODING CITY, HEBEI PRO.,P.R.CHINA  

DATE OF REGISTRATION  27/04/2020 

TITLE  
FRONT COMBINATION LAMP FOR AN 

AUTOMOBILE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930709889.4  18/12/2019 CHINA 
 

DESIGN NUMBER 329057-001  

 

CLASS 16-01 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., NO. 018, 

FLOOR 8, BUILDING 6, YARD 33, MIDDLE XIERQI ROAD, 

HAIDIAN DISTRICT, BEIJING 100085, CHINA.  

DATE OF REGISTRATION  27/04/2020 

TITLE  CAMERA 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930615357.4  08/11/2019 CHINA 
 



The Patent Office Journal No. 14/2021 Dated  02/04/2021                                    18015 

 

 

DESIGN NUMBER 329064-001  

 

CLASS 26-05 

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN 

BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA 

DATE OF REGISTRATION  27/04/2020 

TITLE  RECESSED CEILING LIGHT 

PRIORITY NA  

DESIGN NUMBER 329107-001  

 

CLASS 12-16 

DAIMLER AG,  MERCEDESSTR. 120, 70372 STUTTGART, 

GERMANY  

DATE OF REGISTRATION  29/04/2020 

TITLE  AERO CORNER FOR VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007199757-0004  07/11/2019 EUIPO 
 

DESIGN NUMBER 329128-001  

 

CLASS 05-05 

PARRY MURRAY & CO. LTD. , 3RD FLOOR, SIMPSON HOUSE, 6 

CHERRY ORCHARD ROAD, CROYDON, CRO 6BA, UNITED 

KINGDOM  

DATE OF REGISTRATION  30/04/2020 

TITLE  TEXTILE FABRIC 

PRIORITY NA  
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DESIGN NUMBER 329130-001  

 

CLASS 05-05 

PARRY MURRAY & CO. LTD, 3RD FLOOR, SIMPSON HOUSE, 6 

CHERRY ORCHARD ROAD, CROYDON, CRO 6BA, UNITED 

KINGDOM  

DATE OF REGISTRATION  30/04/2020 

TITLE  TEXTILE FABRIC 

PRIORITY NA  

DESIGN NUMBER 329558-001  

 

CLASS 24-02 

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 52, 5656 AG 

EINDHOVEN, THE NETHERLANDS.  

DATE OF REGISTRATION  26/05/2020 

TITLE  BREAST PUMP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007297486-0016  26/11/2019 EUIPO 
 

DESIGN NUMBER 329582-001  

 

CLASS 28-03 

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 52, 5656 AG 

EINDHOVEN, THE NETHERLANDS.  

DATE OF REGISTRATION  26/05/2020 

TITLE  SHAVER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007304449-0001  28/11/2019 EUIPO 
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DESIGN NUMBER 329647-001  

 

CLASS 09-07 

VFORM TECHNOPACK PRIVATE LIMITED, C -34, THIRD FLOOR, 

PURVANCHAL CHS, PLOT NO. 1E, SECTOR-1, AIROLI NAVI 

MUMBAI THANE, MAHARASHTRA - 400708 INDIA 

DATE OF REGISTRATION  28/05/2020 

TITLE  BEVERAGE BOTTLE CAP 

PRIORITY NA  

DESIGN NUMBER 329714-001  

 

CLASS 23-04 

INTER IKEA SYSTEMS B.V., OLOF PALMESTRAAT 1, NL -2616 LN 

DELFT, NETHERLAND S 

DATE OF REGISTRATION  01/06/2020 

TITLE  AIR PURIFIER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007329198-0001  03/12/2019 EUIPO 
 

DESIGN NUMBER 320767-001  

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, 

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC 

OF KOREA  

DATE OF REGISTRATION  16/08/2019 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2019-0008063  22/02/2019 REPUBLIC OF KOREA 
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DESIGN NUMBER 320773-001  

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, 

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC 

OF KOREA  

DATE OF REGISTRATION  16/08/2019 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2019-0008063  22/02/2019 REPUBLIC OF KOREA 
 

DESIGN NUMBER 320793-001  

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, 

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC 

OF KOREA  

DATE OF REGISTRATION  17/08/2019 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2019-0008063  22/02/2019 REPUBLIC OF KOREA 
 

DESIGN NUMBER 329992-001  

 

CLASS 23-04 

CHETAN NATHMAL TAPADIYA, 51, TRIBHUVAN ESTATE, ROAD 

NO. 8, KATHWADA G.I.D.C., AHMEDABAD ï 382430, GUJARAT - 

INDIA  

DATE OF REGISTRATION  13/06/2020 

TITLE  AIRCOOLER 

PRIORITY NA  



The Patent Office Journal No. 14/2021 Dated  02/04/2021                                    18019 

 

 

DESIGN NUMBER 312875-001  

 

CLASS 11-01 

SYMBIOSIS INTERNATIONAL UNIVERSITY, GRAM: LAVALE, 

TAL: MULSHI, DIST: PUNE PIN: 412115, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  07/12/2018 

TITLE  NECKLACE 

PRIORITY NA  

DESIGN NUMBER 322585-001  

 

CLASS 12-11 

1.ADITY A ENGINEERING COLLEGE ( AUTONOMOUS), ADITYA 

NAGAR, ADB ROAD, SURAMPALEM - 533437 EAST GODAVARI 

DISTRICT, ANDHRA PRADESH, INDIA  2. DR. PASUPULETI 

SUBRAHMANYA RANJIT, ADITYA ENGINEERING COLLEGE 

(AUTONOMOUS), ADITYA NAGAR, ADB ROAD, SURAMPALEM -

533437 EAST GODAVARI DISTRICT, ANDHRA PRADESH, INDIA  3. 

MR. GOWTHAM AKASH NAIDU ADDALA, ADITYA 

ENGINEERING COLLEGE (AUTONOMOUS), ADITYA NAGAR, 

ADB ROAD, SURAMPALEM -533437 EAST GODAVARI DISTRICT, 

ANDHRA PRADESH, INDIA  

DATE OF REGISTRATION  17/10/2019 

TITLE  SILENCER FOR VEHICLES 

PRIORITY NA  

DESIGN NUMBER 322622-001  

 

CLASS 09-09 

DEELU MOULDS, SAINATH INDUSTRIAL ESTATE, PLOT NOS. C -

1 & L -1, KOTKAR COMPOUND, GOREGAON EAST, MUMBAI 

400063, MAHARASHTRA, INDIA, WHOSE PROPRIETOR IS 

YESUDAS LEONS FERNANDES, RESIDENT OF 103, BRINDABAN 

III CHS., POONAM NAGAR, ANDHERI EAST, MUMBAI 400093, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  18/10/2019 

TITLE  DUSTBIN 

PRIORITY NA  
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DESIGN NUMBER 330568-001  

 

CLASS 09-03 

THE PROCTER & GAMBLE COMPANY, ONE PROCTER & 

GAMBLE PLAZA , CINCINNATI, OH 45202, UNITED STATES OF 

AMERICA  

DATE OF REGISTRATION  30/06/2020 

TITLE  HEALTHCARE PACKAGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/720361  13/01/2020 U.S.A. 
 

DESIGN NUMBER 330645-001  

 

CLASS 02-04 

AQUALITE INDUSTRIES PRIVATE  LIMITED, 18B, BLOCK A -1, 

PASCHIM VIHAR (WEST), NEW DELHI -110063, INDIA 

DATE OF REGISTRATION  02/07/2020 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 330649-001  

 

CLASS 02-04 

AQUALITE INDUSTRIES PRIVATE LIMITED 18B, BLOCK A -1, 

PASCHIM VIHAR (WEST),  NEW DELHI -110063, INDIA 

DATE OF REGISTRATION  02/07/2020 

TITLE  FOOTWEAR 

PRIORITY NA  
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DESIGN NUMBER 330798-001  

 

CLASS 28-03 

SHASHANK AGGARWAL, AJ -7C, SHALIMAR BAGH NEAR 

BIKANER SHALIMAR BAGH DELHI - 110088, INDIA. 

DATE OF REGISTRATION  07/07/2020 

TITLE  HAIR DRYER 

PRIORITY NA  

DESIGN NUMBER 330353-001  

 

CLASS 09-03 

ELOPAK AS, POSTBOKS 24, 3431 SPIKKESTAD, NORWAY 

DATE OF REGISTRATION  22/06/2020 

TITLE  PACKAGING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

WIPO91017  10/01/2020 WIPO 
 

DESIGN NUMBER 330355-001  

 

CLASS 09-03 

ELOPAK AS, POSTBOKS 24, 3431 SPIKKESTAD, NORWAY 

DATE OF REGISTRATION  22/06/2020 

TITLE  PACKAGING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

WIPO91016  10/01/2020 WIPO 
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DESIGN NUMBER 330362-001  

 

CLASS 09-03 

ELOPAK AS, POSTBOKS 24, 3431 SPIKKESTAD, NORWAY 

DATE OF REGISTRATION  22/06/2020 

TITLE  PACKAGING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

WIPO91018  10/01/2020 WIPO 
 

DESIGN NUMBER 330417-001  

 

CLASS 26-05 

TOSHIBA ELEVATOR KABUSHIKI KAISHA, 72 -34, HORIKAWA -

CHO, SAIWAI -KU, KAWASAKI -SHI, KANAGAWA 212 -0013, JAPAN 

DATE OF REGISTRATION  24/06/2020 

TITLE  CEILING LIGHT FOR ELEVATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930732149.2  26/12/2019 CHINA 
 

DESIGN NUMBER  323376-001  

 

CLASS 24-01 

KONINKLIJKE PHILIPS N.V., EINDHOVEN, HIGH TECH CAMPUS 

5, 5656 AE EINDHOVEN, THE NETHERLANDS. 

DATE OF REGISTRATION  06/11/2019 

TITLE  CRITICAL CARE SUITE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006431714-0004  08/05/2019 EUIPO 
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DESIGN NUMBER 330872-001  

 

CLASS 05-05 

HEMKUNT INDUSTRIES, E -207, PHASE-IV -A, FOCAL POINT, 

LUDHIANA -141 010 (PUNJAB) INDIA, WHOSE PROPRIETOR IS 

MOHINDER PAL SINGH  

DATE OF REGISTRATION  08/07/2020 

TITLE  TEXTILE FABRIC (SET) 

PRIORITY NA  

DESIGN NUMBER 330944-001  

 

CLASS 25-04 

PERI GMBH, RUDOLF -DIESEL-STR. 19, 89264 WEIßENHORN, 

GERMANY  

DATE OF REGISTRATION  10/07/2020 

TITLE  
ADJUSTABLE TELESCOPIC STEEL 

PROP WITH PUSH -PULL ACTION 

PRIORITY NA  

DESIGN NUMBER 330966-001  

 

CLASS 08-06 

M/S. PLUS POINT BRASSWARE, GALI NO.4, PALA ROAD, NEW 

GOPAL PURI, ALIGARH -202001, (U.P.)., WHOSE PROPRIETOR IS 

ALKA AGARWAL  

DATE OF REGISTRATION  10/07/2020 

TITLE  HANDLE 

PRIORITY NA  
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DESIGN NUMBER 330969-001  

 

CLASS 08-07 

M/S. PLUS POINT BRASSWARE, GALI NO.4, PALA ROAD, NEW 

GOPAL PURI, ALIGARH -202001, (U.P.)., WHOSE PROPRIETOR IS 

ALKA AGARWAL  

DATE OF REGISTRATION  10/07/2020 

TITLE  DOOR LATCH 

PRIORITY NA  

DESIGN NUMBER 331067-001  

 

CLASS 06-03 

PANDIT DEENDAYAL PETROLE UM UNIVERSITY, KNOWLEDGE 

CORRIDOR, RAISAN VILLAGE, GANDHINAGAR - 382007, 

GUJARAT (STATE), INDIA  

DATE OF REGISTRATION  14/07/2020 

TITLE  TABLE 

PRIORITY NA  

DESIGN NUMBER 331076-001  

 

CLASS 23-01 

SHARDA UNIVERSITY, 32 AND 34 KNOWLEDGE PARK -III, 

GREATER NOIDA, UTTAR PRADESH, 201306, INDIA. 

DATE OF REGISTRATION  14/07/2020 

TITLE  FLUID DISTRIBUTION EQUIPMENT 

PRIORITY NA  
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DESIGN NUMBER 331110-001  

 

CLASS 23-04 

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED, 

EQUINOX BUSINESS PARK, TOWER 3, 1ST FLOOR, EAST WING, 

LBS MARG, KURLA (WEST), MUMBAI 400 070, MAHARASHTRA, 

INDIA.  

DATE OF REGISTRATION  15/07/2020 

TITLE  CEILING FAN 

PRIORITY NA  

DESIGN NUMBER 331119-001  

 

CLASS 14-02 

MY COMPUTER & ELECTRONICS, NEAR GRAMIN BANK, 

MISHRA TIRAHA, TIKA MGARH, MADHYA PRADESH (INDIA)  

DATE OF REGISTRATION  16/07/2020 

TITLE  COMPUTER 

PRIORITY NA  

DESIGN NUMBER 331202-001  

 

CLASS 25-01 

KIRANKUMAR GORDHANBHAI AMIPARA, B -1, NAKSHATRA 

APPARTMENT, B/H.PANCHVATI COMMUNITY HALL, NEAR 

SHREE COLONY, RAJKOT - 360 001. GUJARAT. INDIA. 

DATE OF REGISTRATION  18/07/2020 

TITLE  
DECORATIVE PANELS FOR BUILDING 

& WALL  

PRIORITY NA  
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DESIGN NUMBER 331422-001  

 

CLASS 14-99 

1.YASH BATHAM, DEPARTMENT OF MECHANICAL 

ENGINEERING LAKSHMI NARAIN COLLEGE OF TECHNOLOGY 

BHOPAL - 462022, MADHYA PRADESH, INDIA 2. VIPIN SHARMA, 

DEPARTMENT OF MECHANICAL ENGINEERING, SAGAR 

INSTITUTE OF RESEARCH, TECHNOLOGY & SCIENCE, BHOPAL 

- 462021, MADHYA PRADESH, INDIA 3. YOGESH DEWANG, 

DEPARTMENT OF MECHANICAL ENGINEERING LAKSHMI 

NARAIN CO LLEGE OF TECHNOLOGY BHOPAL - 462022, 

MADHYA PRADESH, INDIA  

DATE OF REGISTRATION  28/07/2020 

TITLE  LAPTOP SUPPORT STANDS 

PRIORITY NA  

DESIGN NUMBER 331574-001  

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, 

PLOT NO. 10, MANGLAM PLAC E, DISTRICT CENTRE, SECTOR ï 

3, ROHINI, DELHI 110085 

DATE OF REGISTRATION  01/08/2020 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 331620-001  

 

CLASS 12-15 

ENDURANCE TECHNOLOGIES LIMITED, E -92, M.I.D.C. 

INDUSTRIAL AREA, WALUJ, AURANGABAD - 431136 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  04/08/2020 

TITLE  TYRE 

PRIORITY NA  
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DESIGN NUMBER 338699-001  

 

CLASS 02-02 

AKSHAYKUMAR ASHOKBHAI MENDPARA, 48, SAURASHTRA 

SOCIETY, NR. ASHWINI KUMAR SOCIETY, A.K. ROAD, 

VARACHHA, SURAT -395008. 

DATE OF REGISTRATION  08/02/2021 

TITLE  LADIES GARMENT 

PRIORITY NA  

DESIGN NUMBER 338754-001  

 

CLASS 02-02 

GHADIYA MEHUL DHIRUBHAI, 137, SHANTINIKETAN SOCIETY, 

LAJAMANI CHOWK, MOTA VARACHHA, SURAT -394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338762-001  

 

CLASS 02-02 

ASHISHKUMAR RAMESHBHAI PADSHALA, A -530, TIRUPATI 

SOC., YOGI CHOCK, PUNA GAM, VARACHHA, SURAT -395010 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE SET 

PRIORITY NA  
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DESIGN NUMBER  338763-001  

 

CLASS 02-02 

GHADIYA MEHUL DHIRUBHAI, 137, SHANTINIKETAN SOCIETY, 

LAJAMANI CHOWK, MOTA VARACHHA, SURAT -394101. 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 338773-001  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA ï 

391775, GUJARAT ï INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  MORTISE HANDLE 

PRIORITY N A 

DESIGN NUMBER 326036-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 

700029, STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. 

SUKUMAR MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  16/01/2020 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 326111-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 

700029, STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. 

SUKUMAR MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  17/01/2020 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 332855-001  

 

CLASS 15-05 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, 

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC 

OF KOREA  

DATE OF REGISTRATION  06/09/2020 

TITLE  WASHING MACHINE 

PRIORITY NA  

DESIGN NUMBER 332922-001  

 

CLASS 06-01 

M/S NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, 

NANI DAMAN, DAMAN ï 396 210, (UNION TERRITORY OF INDIA), 

WHOSE PARTNERS ARE MR. SACHIN SACHDEV AND MRS. 

MANASI SACHDEV  

DATE OF REGISTRATION  07/09/2020 

TITLE  STOOL 

PRIORITY NA  
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DESIGN NUMBER 332931-001  

 

CLASS 15-05 

GURUCHARAN, 326/59, L. RAMAKRISHNIAH LAYOUT, 

MALAGALA 6TH CROSS, NAGARBHAVI 2ND STAGE, 

VIJAYANAGAR, BANGALORE 560091, INDIA  

DATE OF REGISTRATION  07/09/2020 

TITLE  MACHINE FOR WASHING FEET 

PRIORITY NA  

DESIGN NUMBER 332977-001  

 

CLASS 14-03 

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP., 

LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG''AN DONGGUAN, 

GUANGDONG 523860 CHINA 

DATE OF REGISTRATION  08/09/2020 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

202030097749.9  20/03/2020 CHINA 
 

DESIGN NUMBER 333069-001  

 

CLASS 07-02 

1.MEERUT INSTITUTE OF ENGINEERING & TECHNOLOGY, NH -

58 NEAR BAGHPAT CROSSING DELHI ROORKEE HIGHWAY, 

MEERUT, UTTAR PRADESH, INDIA -250005. 2. RAJESH KUMAR 

VERMA, DEPARTMENT OF MECHANICAL ENGINEERING, 

MEERUT INSTITUTE OF ENGINEERING &TECHNOLOGY, NH -58 

NEAR BAGHPAT CROSSING DELHI ROORKEE HIGHWAY, 

MEERUT, UTTAR PRADESH, INDIA -250005 3. BHUPENDRA SINGH 

CHAUHAN, DEPARTMENT OF MECHANICAL ENG INEERING, 

MEERUT INSTITUTE OF ENGINEERING & TECHNOLOGY, NH -58 

NEAR BAGHPAT CROSSING DELHI ROORKEE HIGHWAY, 

MEERUT, UTTAR PRADESH, INDIA - 250005. 

DATE OF REGISTRATION  10/09/2020 

TITLE  
DOUBLE PLATE GRIDDLE FOR 

FLATBREAD 

PRIORITY NA  
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DESIGN NUMBER 305534  

 

CLASS 26-03 

RAMBOLL INDIA PVT LTD, LEVEL 17, BUILDING NO. 5, TOWER 

B, DLF CYBER CITY, PHASE -III, GURUGRAM, HARYANA 122002  

DATE OF REGISTRATION  11/05/2018 

TITLE  LIGHTING FIXTURE 

PRIORITY NA  

DESIGN NUMBER 331984-001  

 

CLASS 25-03 

SCREEN SOLUTIONS LIMITED, SCREEN SOLUTIONS LIMITED 

BEAUFORT HOUSE, GREENWICH WAY, PEACEHAVEN, EAST 

SUSSEX BN10 8JQ, UNITED KINGDOM. 

DATE OF REGISTRATION  14/08/2020 

TITLE  TELEPHONE BOOTH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007978747-0003  01/06/2020 EUIPO 
 

DESIGN NUMBER 332063-005  

 

CLASS 25-01 

M/S. XPERT CERAMIC, 8 -A, NATIONAL HIGHWAY, AT - NAVA 

JAMBUDIYA, MORBI -363642, GUJARAT, INDIA, WHOSE WHOSE 

PARTNERS ARE (1) PRASHANTBHAI K. BHORANIYA, (2) 

VASANTABEN K. BHORANIYA, (3) JYOTSABEN P. BHORANI YA, 

(4) AJAYKUMAR N. GOPANI, (5) DHARAM N. GOPANI, (6) 

MUKESHBHAI R. UGHREJA, (7) RAJESHBHAI R. UGHREJA, (8) 

HITESHBHAI P. VITHALAPARA AND (9) MANSUKHBHAI K. 

KANSAGARA  

DATE OF REGISTRATION  17/08/2020 

TITLE  TILE 

PRIORITY NA  
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DESIGN NUMBER 332077-001  

 

CLASS 02-02 

EARTHRS, 3035/3036, THIRD FLOOR, SHREE KUBERJI WORLD, 

OPPOSITE TIMES GALARIA, SAROLI KADODARA ROAD, SURAT 

395010, GUJARAT, INDIA, WHOSE PARTNERS ARE KATARIYA 

NILESH SHAMLABHAI AND MUNDARA DIPIKA DUNGARMAL  

DATE OF REGISTRATION  17/08/2020 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 332091-001  

 

CLASS 13-02 

HONDA MOTOR CO., LTD., 1 -1, MINAMI -AOYAMA 2 -CHOME, 

MINATO -KU, TOKYO, 107-8556 JAPAN 

DATE OF REGISTRATION  18/08/2020 

TITLE  ELECTRIC POWER UNIT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020-003383  21/02/2020 JAPAN 
 

DESIGN NUMBER 332106-001  

 

CLASS 13-03 

M/S GOLDMEDAL ELECTRICALS PRIVATE LIMITED, A -302, 

KEMP PLAZA, MIND SPACE, CHINCHOLI BUNDER, OFF LINK 

ROAD, MALAD WEST, MUMBAI ï 400 064 (INDIA) 

DATE OF REGISTRATION  18/08/2020 

TITLE  MODULAR PLATES 

PRIORITY NA  
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DESIGN NUMBER 332110-001  

 

CLASS 13-03 

M/S GOLDMEDAL ELECTRICALS PRIVATE LIMITED, A -302, 

KEMP PLAZA, MIND SPACE, CHINCHOLI BUNDER, OFF LINK 

ROAD, MALAD WEST, MUMBAI ï 400 064, (INDIA) 

DATE OF REGISTRATION  18/08/2020 

TITLE  MODULAR PLATES 

PRIORITY NA  

DESIGN NUMBER 338981-001  

 

CLASS 26-05 

RELIANCE INDUSTRIES LIMITED, 3RD FLOOR, MAKER 

CHAMBER -IV, 222, NARIMAN POINT, MUMBAI - 400021, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  12/02/2021 

TITLE  CEILING LIGHT 

PRIORITY NA  

DESIGN NUMBER 339140-001  

 

CLASS 10-04 

NETEL (INDIA) LIMITED LIBERTY BUILDING, 3RD FLOOR, NEW 

MARINE LINES, MUMBAI 400020, INDIA  

DATE OF REGISTRATION  15/02/2021 

TITLE  MEASURING INSTRUMENT SET 

PRIORIT Y NA 
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DESIGN NUMBER 327585-001  

 

CLASS 26-06 

LUMAX INDUSTRIES LIMITED, 2ND FLOOR, HARBANS 

BHAWAN -II, COMMERCIAL COMPLEX, NANGAL RAYA, NEW 

DELHI -110046, INDIA 

DATE OF REGISTRATION  27/02/2020 

TITLE  FRONT LAMP FOR AN AUTOMOBILE 

PRIORITY NA  

DESIGN NUMBER  327726-002  

 

CLASS 23-01 

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -

KU, TOKYO 101-0021, JAPAN 

DATE OF REGISTRATION  02/03/2020 

TITLE  ELECTROMAGNETIC VALVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2019-019627  03/09/2019 JAPAN 
 

DESIGN NUMBER 319175-001  

 

CLASS 25-01 

RICHARD HEINDL, TASSILOSTR. 21, 82166 GRÄFELFING, 

GERMANY.  

DATE OF REGISTRATION  28/06/2019 

TITLE  SHEET PILE CONNECTOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005946571-0007  31/12/2018 EUIPO 
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DESIGN NUMBER 328608-001  

 

CLASS 02-04 

RECKITT BENCKISER HEALTH LIMITED, 103 -105 BATH ROAD, 

SLOUGH, BERKSHIRE, SL1 3UH, UNITED KINGDOM  

DATE OF REGISTRATION  25/03/2020 

TITLE  INSOLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006934253-0001  26/09/2019 EUIPO 
 

DESIGN NUMBER 328745-001  

 

CLASS 15-99 

PRIN. L.N. WELINGKAR INSTITUTE OF MANAGEMENT 

DEVELOPMENT & RESEARCH, LAKHAMSI NAPOO ROAD, NEAR 

MATUNGA (CENTRAL RAILWAY), MUMBAI 400 019, 

MAHARASHTRA, INDIA, WHOSE PROPRIETOR IS SHIKSHANA 

PRASARAKA MANDALI  

DATE OF REGISTRATION  03/04/2020 

TITLE  TABLEWARE MACHINE 

PRIORITY NA  

DESIGN NUMBER 328760-001  

 

CLASS 12-15 

QINGDAO SENTURY TIRE CO., LTD., NO.5 TIANSHAN  3 ROAD, 

DAXIN TOWN, JIMO, QINGDAO, CHINA  

DATE OF REGISTRATION  06/04/2020 

TITLE  TIRE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930744539.1  31/12/2019 CHINA 
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DESIGN NUMBER 328768-001  

 

CLASS 02-02 

M/S. JAGDAMBA SAREES PVT. LTD., 2004-2005, 1ST FLOOR, 

HARIHAR TEXTILE MARKET, RING ROAD, SURAT 395002 

(GUJARAT) INDIA  

DATE OF REGISTRATI ON 07/04/2020 

TITLE  SAREE 

PRIORITY NA  

DESIGN NUMBER 328772-001  

 

CLASS 02-02 

M/S. JAGDAMBA SAREES PVT. LTD., 2004-2005, 1ST FLOOR, 

HARIHAR TEXTILE MARKET, RING ROAD, SURAT 395002 

(GUJARAT) INDIA  

DATE OF REGISTRATION  07/04/2020 

TITLE  SAREE 

PRIORITY NA  

DESIGN NUMBER 328776-001  

 

CLASS 05-05 

M/S. JAGDAMBA SAREES PVT. LTD., 2004-2005, 1ST FLOOR, 

HARIHAR TEXTILE MARKET, RING ROAD, SURAT 395002 

(GUJARAT) INDIA  

DATE OF REGISTRATION  07/04/2020 

TITLE  TEXTILE FABRICS 

PRIORITY NA  
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DESIGN NUMBER 332209-001  

 

CLASS 23-01 

1.P. L. BHUPATHI, MY HOME JEWEL APARTMENTS, GARNET -

101, MADINAGUDA, HYDERABAD - 500049 2. DR. S. KISHORE 

KUMAR, SRI AYUSH AYURVEDIC SUPER SPECIALITY 

HOSPITAL, 2ND LANE, ANDHRA KESARY NAGAR, OPPOSITE 

SAMATHANAGAR, KURNO OL ROAD, ONGLOE  523002, ANDHRA 

PRADESH 

DATE OF REGISTRATION  21/08/2020 

TITLE  WATER FILTER 

PRIORITY NA  

DESIGN NUMBER 332251-001  

 

CLASS 23-03 

1.DR. B. R. AMBEDKAR NATIONAL INSTITUTE OF 

TECHNOLOGY, DR. B. R. AMBEDKAR NATIONAL INSTITUTE OF 

TECHNOLOGY JALANDHAR, PUNJAB -144011 2. DR. RAJAN 

KUMAR, DEPARTMENT OF MECHANICAL ENGINEERING, DR. 

B.R. AMBEDKAR NIT JALANDHAR, PUNJAB -144011 3. MR. 

KRISHAN KUMAR, DEPARTMENT OF MECHANICAL 

ENGINEERING, DR. B.R. AMBEDKAR NIT JALANDHAR, PUNJAB -

144011 4. DR. RABINDER SINGH BHARJ, DEPARTMENT OF 

MECHANICAL ENGINEERING, DR. B.R. AMBEDKAR NIT 

JALANDHAR, PUNJAB -144011 

DATE OF REGISTRATION  24/08/2020 

TITLE  
HYBRID CORRUGATION 

CONFIGURATION CHANNEL 

PRIORITY NA  

DESIGN NUMBER 332282-001  

 

CLASS 09-07 

TETRA LAVAL H OLDINGS & FINANCE S.A., AVENUE GENERAL -

GUISAN, 70, 1009 PULLY, SWITZERLAND  

DATE OF REGISTRATION  24/08/2020 

TITLE  LIDS FOR PACKAGING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007717681  26/02/2020 EUIPO 
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DESIGN NUMBER 332298-001  

 

CLASS 02-03 

GRAPHIC ERA HILL UNIVERSITY, 510, SOCIETY AREA, 

CLEMENT TOWN, DEHRADUN, 248002, UTTRAKHAND, INDIA  

DATE OF REGISTRATION  24/08/2020 

TITLE  CAP 

PRIORITY NA  

DESIGN NUMBER 332353-001  

 

CLASS 07-99 

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR 

BAZAR, DELHI - 110006, WHOSE PARTNERS ARE VINOD KUMAR 

JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM JAIN, ANITA JAIN  

DATE OF REGISTRATION  25/08/2020 

TITLE  TRAY 

PRIORITY NA  

DESIGN NUMBER 332365-001  

 

CLASS 12-05 

1.DR. B R AMBEDKAR NATIONAL INSTITUTE  OF TECHNOLOGY, 

GRAND TRUNK ROAD, BARNALA ï AMRITSAR, BYPASS ROAD, 

JALANDHAR, PUNJAB, INDIA 144011  2. DR. LAKHWINDER PAL 

SINGH, DEPARTMENT OF INDUSTRIAL AND PRODUCTION 

ENGINEERING, DR. B R AMBEDKAR NATIONAL INSTITUTE OF 

TECHNOLOGY, GRAND TRUNK ROAD, BARNAL A-AMRITSAR, 

BYPASS ROAD, JALANDHAR, PUNJAB, INDIA  3. MR. SUMEET 

SINGH SODHI, DEPARTMENT OF INDUSTRIAL AND 

PRODUCTION ENGINEERING, DR. B R AMBEDKAR NATIONAL 

INSTITUTE OF TECHNOLOGY, GRAND TRUNK ROAD, BARNALA 

- AMRITSAR BYPASS ROAD, JALANDHAR, PUNJAB, INDIA  

DATE OF REGISTRATION  26/08/2020 

TITLE  SACK LIFTING MACHINE 

PRIORITY NA  
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DESIGN NUMBER 325747-001  

 

CLASS 13-99 

1.RENÉ JOZEF TIMMERMAN, NIEUWSTRAAT 12 8450 BREDENE 

BELGIUM  2. YVON ERWIN NICOLAS TIMMERMAN, 

YZERSTRAAT 59 8370 BLANKENBERGE BELGIUM  

DATE OF REGISTRATION  09/01/2020 

TITLE  SOLAR PANEL ARRAY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006620944-001  11/07/2019 EUIPO 
 

DESIGN NUMBER 325753-001  

 

CLASS 09-01 

PRAMIT SANGHAVI, WZ -8/1, INDUSTRIAL AREA, KIRTI NAGAR, 

NEW DELHI ï 110 015, INDIA.  

DATE OF REGISTRATION  09/01/2020 

TITLE  JAR 

PRIORITY NA  

DESIGN NUMBER 332602-001  

 

CLASS 12-08 

TOYOTA JIDOSHA KABUSHIKI KAISHA, 1, TOYOTA -CHO, 

TOYOTA -SHI, AICHI -KEN, 471-8571, JAPAN 

DATE OF REGISTRATION  01/09/2020 

TITLE  CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020-004714  10/03/2020 JAPAN 
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DESIGN NUMBER 332610-001  

 

CLASS 12-11 

HONDA MOTOR CO., LTD., 1 -1, MINAMI -AOYAMA 2 -CHOME, 

MINATO -KU, TOKYO, 107-8556 JAPAN 

DATE OF REGISTRATION  01/09/2020 

TITLE  
FRONT SIDE COWL FOR A 

MOTORCYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2020-004499  06/03/2020 JAPAN 
 

DESIGN NUMBER 332626-001  

 

CLASS 25-02 

DIGVIJAY DHABRIYA, B -9D (1), MALVIYA INDUSTRIAL AREA, 

JAIPUR, RAJASTHAN, INDIA  

DATE OF REGISTRATION  01/09/2020 

TITL E MOLDING PROFILE 

PRIORITY NA  

DESIGN NUMBER 332639-001  

 

CLASS 12-13 

1.SOHAM SANJAY JAPE, AUTOMOBILE AND TRANSPORTATION 

DESIGN DEPARTMENT, UNITEDWORLD INSTITUTE OF DESIGN, 

KARNAVATI UNIVERSITY, A/907, UVARSAD -VAVOL ROAD, 

UVARSAD, GANDHINAGAR 382422, GUJARAT, INDIA  2. HARISH 

CHANGARATH BALASUBRAMANIAN, ASSOCIATE PROFESSOR, 

HEAD OF DEPARTMENT - AUTOMOBILE AND 

TRANSPORTATION DESIGN DEPARTMENT, UNITEDWORLD 

INSTITUTE OF DESIGN, KARNAVATI UNIVERSITY, A/907, 

UVARSAD-VAVOL ROAD, UVARSAD, GANDHINAGAR 382422 , 

GUJARAT, INDIA  3. DR. PASUPULETI SUBRAHMANYA RANJIT, 

PROFESSOR DEPARTMENT OF MECHANICAL ENGINEERING , 

ADITYA ENGINEERING COLLEGE (A), ADB ROAD, 

SURAMPALEM, E G DIST., ANDHRA PRADESH INDIA  

DATE OF REGISTRATION  02/09/2020 

TITLE  ZOO CART 

PRIORITY NA  
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DESIGN NUMBER 332659-001  

 

CLASS 12-16 

RAKESH KUMAR, H. NO. 97, W. NO. 9, LUXMI COLONY, SIRHIND -

140406 

DATE OF REGISTRATION  02/09/2020 

TITLE  WHEEL RIM 

PRIORITY NA  

DESIGN NUMBER 332672-001  

 

CLASS 16-01 

RRP S4E INNOVATION PVT. LTD., UNIT  NOS. 2,3 AND 4, GOLD 

INN CHS, SUNDER NAGAR, KALINA, SANTACRUZ EAST, 

MUMBAI -400098, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  03/09/2020 

TITLE  SECURITY SURVEILLANCE CAMERA 

PRIORITY NA  

DESIGN NUMBER 332724-001  

 

CLASS 24-03 

1.KANHU CHARAN MOHANTY , SHRI B M PATIL MEDICAL 

COLLEGE, HOSPITAL & RESEARCH CENTER BLDE (DEEMED 

TO BE UNIVERSITY) VIJAYAPUR, KARNATAKA, INDIA  2. DR. 

ISHWAR B BAGOJI, SHRI B M PATIL MEDICAL COLLEGE, 

HOSPITAL & RESEARCH CENTER BLDE (DEEMED TO BE 

UNIVERSITY) VIJAYAPUR, KARNATAKA, INDIA  3. DR. GIRISH 

KODNAPUR, SHRI B M PATIL MEDICAL COLLEGE, HOSPITAL & 

RESEARCH CENTER BLDE (DEEMED TO BE UNIVERSITY) 

VIJAYAPUR, KARNATAKA, INDIA  

DATE OF REGISTRATION  03/09/2020 

TITLE  FOLDABLE ARTIFICIAL LIMB  

PRIORITY NA  
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DESIGN NUMBER 332741-001  

 

CLASS 24-01 

INNACCEL TECHNOLOGIES PRIVATE LIMITED, NO. 4, 5TH 

FLOOR, AANAND TOWERS, RAJA RAMMOHAN ROY ROAD, 

SAMPANGI RAMA NAGAR, NEAR RICHMOND CIRCLE, 

BENGALURU, KARNATAKA 560025, INDIA  

DATE OF REGISTRATION  04/09/2020 

TITLE  
CONTINUOUS POSITIVE AIRWAY 

PRESSURE HELMET INTERFACE 

PRIORITY NA  

DESIGN NUMBER 339434-001  

 

CLASS 14-03 

HMD GLOBAL OY, BERTEL JUNGIN AUKIO 9, 02600 ESPOO, 

FINLAND  

DATE OF REGISTRATION  19/02/2021 

TITLE  MOBILE TELEPHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

008148779  26/08/2020 EUIPO 
 

DESIGN NUMBER 339532-003  

 

CLASS 31-00 

MR. PARESHBHAI MAVJIBHAI RANGANI, JIVRAJ PARK 

INDUSTRIAL AREA, STREET NO. 02, PLOT NO. 03, SURVEY NO. 

47, NEAR FALCON PUMP, GONDAL ROAD, VAVDI, RAJKOT, 

GUJARAT, INDIA  

DATE OF REGISTRATION  22/02/2021 

TITLE  FRUIT JUICE MACHINE 

PRIORITY NA  
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DESIGN NUMBER 314001-001  

 

CLASS 21-01 

1.INSTITUTE OF AERONAUTICAL ENGINEERING, INSTITUTE OF 

AERONAUTICAL ENGINEERING, DUNDIGAL, HYDERABAD ï 500 

043, TELANGANA, INDIA  2. MANNEPALLI VENKATA  ADITYA 

NAG, INSTITUTE OF AERONAUTICAL ENGINEERING, 

DUNDIGAL, HYDERABAD  

DATE OF REGISTRATION  18/01/2019 

TITLE  CARD FOR PLAYING GAME 

PRIORITY NA  

DESIGN NUMBER 331898-001  

 

CLASS 26-05 

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED, 

EQUINOX BUSIN ESS PARK, TOWER 3, 1ST FLOOR, EAST WING, 

LBS MARG, KURLA (WEST), MUMBAI 400 070, MAHARASHTRA 

INDIA.  

DATE OF REGISTRATION  12/08/2020 

TITLE  STREET LIGHT 

PRIORITY NA  

DESIGN NUMBER 331945-001  

 

CLASS 13-03 

M/S GOLDMEDAL ELECTRICALS PRIVATE LIMITED , A-302, 

KEMP PLAZA, MIND SPACE, CHINCHOLI BUNDER, OFF LINK 

ROAD, MALAD WEST, MUMBAI ï 400 064, (INDIA) 

DATE OF REGISTRATION  14/08/2020 

TITLE  MODULAR PLATES 

PRIORITY NA  
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DESIGN NUMBER 338773-020  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA - 

391775, GUJARAT - INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  KNOB 

PRIORITY NA  

DESIGN NUMBER 338773-026  

 

CLASS 08-06 

JAY SHREE KRUSHNA TRADING CO., 408, GIDC MANJUSAR 

(SAVLI), NEAR BOMBARDIAR CIRCLE, DIST. VADODARA - 

391775, GUJARAT - INDIA, WHOSE PARTNERS ARE MANAL A. 

PARIKH AND SONAL A. PARIKH  

DATE OF REGISTRATION  09/02/2021 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 338797-003  

 

CLASS 02-02 

BAVISHI UMESHBHAI ARVINDBHAI, A -2-401, INDRA LOK 

RESIDENCY, LAJAMANI CHOK MOTA VARACHHA, CHORASI, 

SURAT - 394101, GUJARAT, INDIA 

DATE OF REGISTRATION  09/02/2021 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 307619  

 

CLASS 28-03 

GENOSS CO., LTD., 1F., GYEONGGI R&DB CENTER, 105, 

GWANGGYO -RO, YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 

REPUBLIC OF KOREA  

DATE OF REGISTRATION  11/07/2018 

TITLE  CASE FOR ELECTRIC TOOTH BRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2018-0028880  22/06/2018 REPUBLIC OF KOREA 
 

DESIGN NUMBER 333261-001  

 

CLASS 01-01 

J.R. SIMPLOT COMPANY, 1099 W. FRONT STREET, BOISE, 

IDAHO 83702, US 

DATE OF REGISTRATION  16/09/2020 

TITLE  POTATO FRY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/728,459  18/03/2020 U.S.A. 
 

DESIGN NUMBER 333304-001  

 

CLASS 24-02 

DR. AKANKSHA SHAH, 2702, SOMERSET HIRANANDANI 

GARDENS, POWAI, MUMBAI - 400076 

DATE OF REGISTRATION  17/09/2020 

TITLE  
FINGER MOUNTED FACIAL SKIN 

MICRO-NEEDLING DEVICE 

PRIORI TY NA  
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DESIGN NUMBER 333354-001  

 

CLASS 21-02 

HARSHAD HIMMATBHAI SATANI, 1, SNEHMILAN SOCIETY, 

OPPOSITE SURYAKIRAN SOCIETY, NANA VARACHHA ROAD, 

SURAT PIN 395006 GUJARAT INDIA 

DATE OF REGISTRATION  18/09/2020 

TITLE  PUSH UP BAR AS EXERCISER 

PRIORITY NA  

DESIGN NUMBER 333446-002  

 

CLASS 07-03 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR- 80, PHASE-

II, NOIDA - 201305, U.P. INDIA 

DATE OF REGISTRATION  22/09/2020 

TITLE  CAKE SERVER 

PRIORITY NA  

DESIGN NUMBER 324187-001  

 

CLASS 05-05 

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR, 

DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD, 

KEMPS CORNER, MUMBAI ï 400036 AND CORPORATE OFFICE 

AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR -59 

GOLF COURSE EXTENSION ROAD,GURUGRAM -122102 

HARYANA, INDI A. 

DATE OF REGISTRATION  02/12/2019 

TITLE  TEXTILE FABRIC 

PRIORITY NA  
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DESIGN NUMBER 324316-001  

 

CLASS 09-01 

ALSOKH, FIEF MARTIN, 17520 SAINT -CIERS-CHAMPAGNE, 

FRANCE. 

DATE OF REGISTRATION  03/12/2019 

TITLE  BEVERAGE BOTTLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006562369  04/06/2019 EUIPO 
 

DESIGN NUMBER 331225-001  

 

CLASS 14-03 

HMD GLOBAL OY, BERTEL JUNGIN AUKIO 9, 02600 ESPOO, 

FINLAND  

DATE OF REGISTRATION  20/07/2020 

TITLE  MOBILE TELEPHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007537527  21/01/2020 EUIPO 
 

DESIGN NUMBER 331293-001  

 

CLASS 10-02 

TITAN COMPANY LIMITED, INTEGRITY'' NO.193, 

VEERASANDRA, ELECTRONICS CITY P.O., OFF HOSUR MAIN 

ROAD, BANGALORE ï 560100 

DATE OF REGISTRATION  22/07/2020 

TITLE  WATCH 

PRIORITY  NA 
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DESIGN NUMBER 331306-001  

 

CLASS 24-01 

M/S. MOMENTUM INDIA PRIVATE LIMITED, G -9, 3RD FLOOR, 

MAHARANI BAGH, NEW DELHI - 110065 (INDIA) 

DATE OF REGISTRATION  22/07/2020 

TITLE  

ULTRA VIOLET DISINFECTION 

TROLLEY FOR SURFACE AND AREA 

DISINFECTION 

PRIORITY NA  

DESIGN NUMBER 331345-001  

 

CLASS 02-06 

1.DR. R. ARUN KUMAR, ASSISTANT PROFESSOR, DEPARTMENT OF 

BIOTECHNOLOGY, CENTRE FOR RESEARCH AND DEVELOPMENT, PRIST 

DEEMED TO BE UNIVERSITY, VALLAM, THANJAVUR - 613 403, TAMIL NADU, 

INDIA  2. DR. A. BAKRUDEEN ALI AHMED, ASSOCIATE PROFESSOR & HEAD, 

DEPARTMENT OF BIOCHEMISTRY, CENTRE FOR RESEARCH AND 

DEVELOPMENT, PRIST DEEMED TO BE UNIVERSITY, VALLAM, THANJAVUR 

- 613 403, TAMIL NADU, INDIA  3. DR. TTM. KANNAN, ASSOCIATE PROFESSOR, 

DEPARTMENT OF MECHANICA L ENGINEERING, CENTRE FOR RESEARCH 

AND DEVELOPMENT, PRIST DEEMED TO BE UNIVERSITY, VALLAM, 

THANJAVUR - 613 403, TAMIL NADU, INDIA  

DATE OF REGISTRATION  24/07/2020 

TITLE  VIRUS (COVID 19) KILLING GLOVES 

PRIORITY NA  

DESIGN NUMBER 331365-001  

 

CLASS 15-03 

KALAPI AUTO INDUSTRIES, SADBHAVNA INDUSTRIAL AREA, 

OPPOSITE HOTEL KRISHNA PARK, NEAR ROLEX RING PVT 

LTD, 27 NATIONAL HIGHWAY, GONDAL ROAD, KOTHARIYA, 

RAJKOT 360002, GUJARAT, INDIA, WHOSE PROPRIETOR IS 

DOBARIA DINESH RAMJIBHAI  

DATE OF REGISTRATION  25/07/2020 

TITLE  
CONTROL VALVE FOR 

AGRICULTURE USE 

PRIORITY NA  
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DESIGN NUMBER 331366-001  

 

CLASS 15-03 

KALAPI AUTO INDUSTRIES, SADBHAVNA INDUSTRIAL AREA, 

OPPOSITE HOTEL KRISHNA PARK, NEAR ROLEX RING PVT 

LTD, 27 NATIONAL HIGHWAY, GONDAL ROAD, KO THARIYA, 

RAJKOT 360002, GUJARAT, INDIA, WHOSE PROPRIETOR IS 

DOBARIA DINESH RAMJIBHAI  

DATE OF REGISTRATION  25/07/2020 

TITLE  
CONTROL VALVE FOR 

AGRICULTURE USE 

PRIORITY NA  

DESIGN NUMBER 338441-001  

 

CLASS 23-01 

AIROWATER PRIVATE LIMITED, UNIT NO. 416/C, B-WING, 

DATTANI PLAZA, SAFED POOL, SAKINAKA, ANDHERI - E, 

MUMBAI - 400072, MAHARASHTRA 

DATE OF REGISTRATION  02/02/2021 

TITLE  ATMOSPHERIC WATER GENERATOR 

PRIORITY NA  

DESIGN NUMBER 338455-001  

 

CLASS 07-02 

DART INDUSTRIES INC., 14901 S. ORANGE BLOSSOM TRAIL, 

ORLANDO, FLORIDA 32837, U.S.A. 

DATE OF REGISTRATION  02/02/2021 

TITLE  COOKING LID HANDLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/753,240  30/09/2020 U.S.A. 
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DESIGN NUMBER 338489-001  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD ., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-014  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH . NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-016  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO.  485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  
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DESIGN NUMBER 338489-026  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-028  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-034  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD. KH. NO. 485, GROUND FL OOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  
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DESIGN NUMBER 338489-037  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR,  

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-045  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 338489-048  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  
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DESIGN NUMBER 338489-053  

 

CLASS 06-10 

M/S NL BLINDS PVT. LTD., KH. NO. 485, GROUND FLOOR, 

EXTENDED LAL DORA VILLAGE ALIPUR, LANDMARK NEAR 

CNG SERVICE STATION, DELHI -110006, INDIA 

DATE OF REGISTRATION  03/02/2021 

TITLE  CURTAIN 

PRIORITY NA  

DESIGN NUMBER 304590  

 

CLASS 10-06 

AIRCRAFT RESEARCH AND DESIGN CENTRE (ARDC), DESIGN 

COMPLEX, HINDUSTAN AERO NAUTICS LIMITED, 

MARATHAHALLI POST, BENGALURU, KARNATAKA, INDIA -

560037 (PUBLIC SECTOR UNDERTAKING UNDER MINISTRY OF 

DEFENCE), GOVERNMENT OF INDIA  

DATE OF REGISTRATION  09/04/2018 

TITLE  
DATUM BAR TROLLEY OF OPTICAL 

LANDING SYSTEM 

PRIORITY NA  

DESIGN NUMBER 326520-001  

 

CLASS 23-01 

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -

KU, TOKYO,  1010021 JAPAN. 

DATE OF REGISTRATION  28/01/2020 

TITLE  
MANIFOLD TYPE 

ELECTROMAGNETIC VALVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201930405101.0  29/07/2019 CHINA 
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DESIGN NUMBER 326567-001  

 

CLASS 09-01 

UNILEVER PLC, UNILEVER HOUSE, 100 VICTORIA 

EMBANKMENT, LONDON, EC4Y 0DY, UNITED KINGDOM.  

DATE OF REGISTRATION  29/01/2020 

TITLE  BOTTLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006681649-0004  02/08/2019 EUIPO 
 

DESIGN NUMBER 326568-001  

 

CLASS 09-01 

UNILEVER PLC, UNILEVER HOUSE, 100 VICTORIA 

EMBANKMENT, LONDON, EC4Y 0DY, UNITED KINGDOM.  

DATE OF REGISTRATION  29/01/2020 

TITLE  BOTTLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006679254-0001  02/08/2019 EUIPO 
 

DESIGN NUMBER 326729-001  

 

CLASS 12-11 

HIMANSHU SATISH WALIMBE, FLAT NO.6, BLDG. NO. M1, 

HEERAMANI RATAN (C.H.S.), BANGUR NAGAR, GOREGAON 

WEST, MUMBAI -400104 

DATE OF REGISTRATION  03/02/2020 

TITLE  BICYCLE FRAME 

PRIORITY NA  
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DESIGN NUMBER 333534-001  

 

CLASS 03-01 

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP., 

LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG''AN, DONGGUAN, 

GUANGDONG 523860, P.R.CHINA 

DATE OF REGISTRATION  24/09/2020 

TITLE  CASE FOR EARPHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

202030119407.2  31/03/2020 CHINA 
 

DESIGN NUMBER 333539-001  

 

CLASS 14-03 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., NO. 018, 

FLOOR 8, BUILDING 6, YARD 33, MIDDLE XIERQI ROAD, 

HAIDIAN DISTRICT, BEIJING, 100085 CHINA  

DATE OF REGISTRATION  24/09/2020 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

202030118352.3  31/03/2020 CHINA 
 

DESIGN NUMBER 333606-001  

 

CLASS 12-16 

SCANIA CV AB, SE-151 87, SÖDERTÄLJE, SWEDEN 

DATE OF REGISTRATION  25/09/2020 

TITLE  PANEL FOR VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

007782875  01/04/2020 EUIPO 
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DESIGN NUMBER 333618-001  

 

CLASS 10-05 

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, KNOWLEDGE 

CORRIDOR, RAISAN VILLAGE, GANDHINAGAR - 382007 

GUJARAT (STATE) INDIA  

DATE OF REGISTRATION  25/09/2020 

TITLE  
DEVICE FOR ANALYSIS HEALTH OF 

HUMAN BODY 

PRIORITY NA  

DESIGN NUMBER 333620-001  

 

CLASS 12-08 

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, KNOWLEDGE 

CORRIDOR, RAISAN VILLAGE, GANDHINAGAR - 382007 

GUJARAT (STATE), IN DIA  

DATE OF REGISTRATION  25/09/2020 

TITLE  CAR CHASSIS 

PRIORITY NA  

DESIGN NUMBER 333667-002  

 

CLASS 02-02 

VISHAL SAVAJIBHAI BUTANI, C -801, 8TH FLOOR, VASTU 

POOJAN HEIGHTS, NEAR SWASTIK PLAZA, YOGI CHOWK, 

SURAT 395006. 

DATE OF REGISTRATION  26/09/2020 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 326776-005  

 

CLASS 28-03 

KONINKLIJKE PHILIPS N.V., EINDHOVEN,  HIGH TECH CAMPUS 

5, 5656 AE EINDHOVEN, THE NETHERLANDS  

DATE OF REGISTRATION  04/02/2020 

TITLE  SHAVER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006684858-0007  06/08/2019 EUIPO 
 

DESIGN NUMBER 326823-001  

 

CLASS 15-07 

1.QINGDAO HAIGAO DESIGN & MANUFACTURING CO., LTD., 

HAIER INDUSTRIAL PARK NO.1 HAIER ROAD, LAOSHAN 

DISTRICT QINGDAO, SHANDONG 266101 CHINA.  2. HAIER 

SMART HOME CO., LTD., HAIER INDUSTRIAL PARK NO.1 HAIER 

ROAD, LAOSHAN DISTRICT QINGDAO, SHANDONG 266101 

CHINA.  

DATE OF REGISTRATION  05/02/2020 

TITLE  REFRIGERATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

CN 201930427552.4  07/08/2019 CHINA 
 

DESIGN NUMBER 326882-001  

 

CLASS 07-07 

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR 

BAZAR, DELHI -110006, WHOSE PARTNERS ARE VINOD KUMAR 

JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM JAIN AND ANITA 

JAIN  

DATE OF REGISTRATION  06/02/2020 

TITLE  TUB 

PRIORI TY NA  
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DESIGN NUMBER 333879-001  

 

CLASS 29-02 

ABDUL MANNAN, # 171 MUSLIM STREET, PIRIYAPATTANA 

TOWN, MYSURU, KARNATAKA, 571107 INDIA  

DATE OF REGISTRATION  04/10/2020 

TITLE  FACE SHIELD 

PRIORITY NA  

DESIGN NUMBER 333969-001  

 

CLASS 24-01 

1.DR. BHAVANA AYACHIT, DY. DIRECTOR, SAGAR INSTITUTE 

OF RESEARCH AND TECHNOLOGY -EXCELLENCE, BHOPAL, 

MADHYA PRADESH -462041 2. DR. ALOK AGRAWAL, 

DEPARTMENT OF MECHANICAL ENGINEERING, SAGAR 

INSTITUTE OF RESEARCH AND TECHNOLOGY -EXCELLENCE, 

BHOPAL, MADHYA PRADESH -462041 3. DR. ABHISHEK SHARMA, 

DEPARTMENT OF MECHANICAL ENGINEERING, MANIPAL 

UNIVERSITY, JAIPUR RAJASTHAN - 303007; 4. DR. ABHISHEK 

KUMAR JAIN, KAILASHPURI, KAILASH VIKAS PARISHAD, 

RAIPUR, CHHATTISGARH -492001 , ET AL. 

DATE OF REGISTRATION  06/10/2020 

TI TLE  
DISINFECTOR FOR ELECTRONIC 

DEVICES 

PRIORITY NA  

DESIGN NUMBER 333972-001  

 

CLASS 02-02 

MEHULKUMAR JAYANTIBHAI BHALALA, FAB IKSHVAKU, FF, 

285, GIRNAR SOCIETY, NANA VARACHHA, SURAT -395006, 

GUJARAT  

DATE OF REGISTRATION  06/10/2020 

TITLE  SHIRT 

PRIORITY NA  
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DESIGN NUMBER 333974-001  

 

CLASS 02-02 

MEHULKUMAR JAYANTIBHAI BHALALA, FAB IKSHVAKU, FF, 

285, GIRNAR SOCIETY, NANA VARACHHA, SURAT -395006, 

GUJARAT  

DATE OF REGISTRATION  06/10/2020 

TITLE  SHIRT 

PRIORITY NA  

DESIGN NUMBER 305898  

 

CLASS 15-04 

CDE ASIA LIMITED, ECOSPACE BUSINESS PARK, BLOCK 4A, 

6TH FLOOR, ACTION AREA II, NEW TOWN, KOLKATA -700156, 

STATE OF WEST BENGAL, INDIA  

DATE OF REGISTRATION  22/05/2018 

TITLE  

EQUIPMENT FOR REUSE AND 

MANAGEMENT OF CONSTRUCTION, 

DEMOLITION & EXCAVATION 

WASTE 

PRIORITY NA  

DESIGN NUMBER 333208-001  

 

CLASS 09-01 

THE PROCTER & GAMBLE COMPANY, ONE PROCTER & 

GAMBLE PLAZA, CINCINNATI, OH 45202, UNITED STATES OF 

AMERICA  

DATE OF REGISTRATION  15/09/2020 

TITLE  BOTTLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/730029  31/03/2020 U.S.A. 
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DESIGN NUMBER 339183-003  

 

CLASS 09-01 

OASIS DISTILLERIES LIMITED, H -102, B-2, METRO TOWER, 1ST 

FLOOR, VIJAY NAGAR, INDORE ï 452 010, MADHYA PRADESH, 

INDIA  

DATE OF REGISTRATION  16/02/2021 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 339184-001  

 

CLASS 01-01 

PRADEEP GULWANI, NEAR TOWER SQUARE, 947, KHATIWALA 

TANK, INDORE - 452 001 [M. P.] 

DATE OF REGISTRATION  16/02/2021 

TITLE  LOLLYPOP 

PRIORITY NA  

DESIGN NUMBER 339184-003  

 

CLASS 01-01 

PRADEEP GULWANI, NEAR TOWER SQUARE, 947, KHATIWALA 

TANK, INDORE - 452 001 [M. P.] 

DATE OF REGISTRATION  16/02/2021 

TITLE  LOLLYPOP 

PRIORITY NA  


